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O .A .426/2009
2 1 .2 .1 3

Hon’ble Justice Sri Alok Kumar Singh, Member (J)
Hon'ble Sri D. C. Lakha, Member (A)

For applicant None.
For respondents Sri B. B. Tripathi.

M.A. 3 4 7 / 1 3 :  This application has been moved by 
the respondents for listing. It is s aid that CA has been 
filed on 14.2.13 vide M.P. No. 2 6 8 / 1 3 .  It is on record.

The perusal of the order sheet shows that this O.A. 
was being processed before the Registry and the last order 
passed by the Deputy Registrar dated 18.5.10.

Let the Deputy Registrar submit explanation as to 
why it was kept in hibernation for the last more than 2 % 
years.

RA, if any, may be filed before the next d ^ .
List on 30.4.13.

Mem Member (J)
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